
1 GVAT State/Central Govt. Order 1,57,57,735.00       1,57,57,735.00     Unsecured NIL NIL No NA
2 CST State/Central Govt. Order 2,49,799.00 2,49,799.00 Unsecured NIL NIL No NA

1,60,07,534.00 1,60,07,534.00
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Annexure – 7
Name of the corporate debtor: Anupam Port Cranes Corporation Limited ; Date of commencement of CIRP: 09/04/2024; Revised List of creditors as on: 18/11/2024

List of operational creditors (Government dues)
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